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being debarred even from annual In-
cremaents; and

(d) if 50, the steps being taken to

ensure the full absorption of all the
now working in the organisa-
in other works or departments
Government and retention or their
e, senlority and other privileges
they are now enjoying after
absarption elsewhere?

The Minister of Steel, Mines and
(Dr Chenna Reddy): (a) Out
of 433 non-gazetted employees in powi-
tion as on st July 1867 in the main
office of the Iron and Steel Control
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Of these 11 persons, 10 are
quasi-permanent.

(b) Of the 11 persons referred to
in (a) above, 10 fall in the sge group
41—50 years

(c) There is no ban on nromotluns
and promotiona} avenues are avail-
able to staff based on the sanctinned
strength and the organisational set
up of the office There are only four
employees who reached the maximum
of their scales of pay seven ycars ago.

{d) The services of any surplus
staft will be placed at the disposal of
the Ministry of Home Affairs who
have a scheme for the deployment of
surplus and matters relating to grade
senlority, etc will be regulated in ac-
cordance with the provisions of the
scheme and the general orders of
Government Efforts will also he
made to find alternative emoloyment
for the surplus employees in the pub-
lic sector undertakings under the
control of the Department of iron and
steel
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Production of Bubber

4979 Shri Vasudevan Nair:
Shrl C. Janardhanan:
Shri P. C. Adichan:

Will the Minister of Commerce be
pleased to state-

(a) whether Government have made
any assessment regarding the produc.
tion and likely demand of rubber for
the year 1967 68,

(b) if so, the result therzof,

{¢) whether the Rubber Board had
submitted any assessment of its own
for 1967-68; and

(d) if so, what is that assesyment?

The Minister of Commerce (Bbri
Dinesh Sipgh): (a) and (b)- The pro-
duction and the likely demand of





